7/9/22, 2:25 PM about:blank

Seventeenth Loksabha

an>

Title: Regarding need to improve BSNL Services in Uttarakhand

especially in Garhwal Parliamentary Constituency.
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SHRI T. R. BAALU (SRIPERUMBUDUR): We will not tolerate this.
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At this stage, Shri T.N. Prathapan and some other hon. Members

went back to their seats.

... (Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER
OF COAL AND MINISTER OF MINES (SHRI PRALHAD
JOSHI): Sir, he cannot speak on it during ‘Zero Hour’.

(Interruptions) There 1s a listed business before the House. I appeal to
you all that, since the hon. Minister of Law has come from the other
House, the subject of increasing the number of judges in the Supreme
Court may kindly be taken up and tomorrow, we may have enough

discussion on it....(Interruptions)
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